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The above applies to departmental 
,t.lf. Contractors wiD make their own 
arrangements for their staff/labour. 

Setting , of Agencies tot" Implemen ..... 
lion of ndo-BaD&ladesb Trade Allree-

ment 

38\17. SHRI SAMAR GUHA: Will 
the Minister of FOREIGN TRADE 
he pleased to state: 

(a) whcther necessary agencies and 
inr;tituiions for conducting trade under 
Indo· Bangladesh Trade pact have been 
.ot up; 

(b) if so. the nature and location of 
~u~h agencies and institutions and items 
and volumes of trade and commercial 
lr:.m~aCli.ons entrusted to them; 

(c) the extent of trade and com~ 
melee already in operation helween the 
two cOllntri(';s; 

(d) whether licences have been 
bsucd 10 <Iny private agencies for this 
JJUrposl.:'; if !)Q their names and other 
1101f1 iculars; ;mo 

(e) when fresh is likely to he import-
ed in Calcutta and it ... expected volume 
per month'! 

THE DEPUTY MINISTER IN THE 
MINSrRY OF FOREtliN TRADE 
(SHRI A. C'. GEORGE); (a) and 
(b). For certain items covered by the 
Limited Payments Arrangement with 
Bangladesh, the two Govcmmcnls have 
agreed that trade exchange.. will he 
handled by specified agencies. Details 
of the"e agencie, togclherwilh the 
volume of !rade 10 be handled hy them 
,He given in the ~t:lt('m('nt" rL'fcrrcd to 
in reply to Uns(<lrrcd QUC'il ion No. 
62R2 answered on the J61h Mav. ]972. 
Imports and export of commodities 
which arc not covered by the Limited 
Payment, Arrangement ~rc ~tll(lwcd in 
accordance with Ihe import, export and 
forci'!n exchange regulation'! and other 
pn1cI.:dun.·" including ClI\tom... forma-
liIie~. ~J.I., mav be in force from time to 
time. . 

(C) TIle first priority has heen one 
of meeting the urgent requirements of 
reh:lhililation and reconstruction of 
Banglad"h. Re»ourccs. particularly 
those of transport, have, therefore, 
heen u .. cd so far mainly to cater to 
these needs. Contracta have already 
been e<>ncluded for export of coal, 

tobacco and .cement and for the import 
of furnace Oil, newsprint and some jute. 
It is expected that regular trade in 
these and in fish and textiles will gather 
momentum in the coming months, 

(d). Information about import! ex-
port heences granted. the names of the 
p~lrti~s and. Ihe value of the liccncei, is 
puhlIshed '" the "Weekly Bulletin of 
Induslri.1 Licences, Import Licenc,," 
and Export l..icence~". copit-·s of which 
arc availahle in thc Parliament Lihrary. 

(e) Imports of fresh fish from 
Bangladesh arC' expected to commence 
in ~hout a month's time. It is proposed 
to Import Iioout Rs. 1.5 crOTe w(lrlh of 
fish ev~ry month during the remaining 
term of the trade agreement with 
Ban~lade.sh. Ahout 70',; nf the fish 
impor1ed from Dangladcsh is Plop(.)&cd 
10 he ulili"ed for supply to Calcutta. 

Borooah Committee on Tea 
Problem.. 

3H9S. SHRI SAMAR GUHA: Will 
the MiniSier of FOREIGN TRADE he 
pleased to' stale: 

(ct) " .. hether Rorooah Commi.lltT was 
set LIT' 10 go inlo the prohlenp. of Tea 
E~tale~ in North Eastern region of 
India; 

(b) if so, the broad nature of its 
findings and rccommcndations; and 

(c) whether thl~ Tea Doard was 
a~kcd to prepare a scheme for tho 
purpose and if so, the salient features of 
the scheme'! 

nm DEPUTY MINISTER IN THE! 
MINISTRY OF FORI'I(iN .j RADE 
(SHRI A. C. GEOR(iE): (al A Com-
mittee on Tea Industry w'-!\ ~cl lip 
under the Chainnan!-.hip of Shri P. C. 
Borooah to undcrt<tkc a compl chcnsive 
review of the cCllnomi.c condilill]}\ and 
prohlem ... of the t(':1 indmtry In all iu 
flspech ano make recommL:mJ41linn .. re~ 
p,anling the mC'a~un'''' required 10 he 
'akcn for its approprliltl" dn"I'iopmcnt 
on the ri~!lt lin('It ollring the Fnurth 
Plan Period. 

(Il) and (e). A copy of Ih< Report 
of the Committee containing ;wrr alia 
a summary' of conclu ... ions and rccom~ 
mcndations was plOiced on the 'f'lhle of 
the Lok Sahha on the 291h Augu.,t. 
1969. These recommendalion~ were 
examined in consultation wit h Tea 
Board and decisions taken by the Gov-
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crnment on the various recommenda-
tions were announced vide Ministry of 
Foreign Trade Resolution No. 21101 
Plant (A)170-(BC) dated the 241h 
July, 1970. a copy of which was placed 
on the Table of Lok Sabha on 2-9-1970. 
AClion on Ihe ,Poinls arising "';'t of the 
decisions is bemg pursued WIth Tea 
Board. 

Increase In Colfee Pricee 

3899. SHRi RAM PRAKASH: Will 
the Minister of FOREIGN TRADE be 
pleased to stale: 

(a) whether CoITee Board ha. Te-
commended increase in cotfce prices; 
and 

(b) if so, the reasons therefor and 
the decision laken on the recommenda-
tion? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE 
(SHRI A. C. GEORGE): (a) and 
(b). On detailed examinalion of a Re-
pon by a Government Cost Accounts 
Officer 011 Ihe cost of production of 
cotTee submitted to Governmenl in 
March, 1970 and referred to the ColIee 
Board for comments, Ihe Board found 
that the cost of production worked out 
to Rs. 3.48 per point and recommended 
10 Government in N(lVcmbcr, 1970 Ihal 
Ihis may be recognised as the .cost of 
production and that the mlRlmUm 
release price be fixed accordu~g\y. 
Taking into consideration the variOUS 
faclors that go into the cost.of produc-
tion anti the recommendation of the 
Board Government decided 10 allow 
the b(;.rd 10 fix the minimum release 
price o[ cofIee at Rs. 3.48 per I?oint, as 
against the then eXisting mmum~m 
release price o[ Rs. 3.10 per pOI!,1 
which had been in force from Aprtl, 
1969. 

Suney of We.tem Ghats 

3900. SHRI RAM PRAKASH 
SHRI BlRENDER SINGH 

RAO: 

Will Ihe Minister of IRRIGATION 
AND POWER be pleased 10 slale: 

(a) whelher Governmenl propose to 
eonducl R delailed surwy of Western 
Ghats to asscs.'i. the potential for irriga-
lion and power generalion; and 

(b) if so, the main feature. of the 
proposal and the funds allocated for 
the purpose'! 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI B. N. KUREEL): (a) 
and (b). Irrigalion development is a 
Slale subjecl and projecls for Ihis pur-
pose are planned. investigated and COD-
structed by Stale Governments. The 
lotal irrigali.on potenlial of the West 
flowing rivers south o[ the Tapi river 
is roughly assessed as 58 lakh acres 
Projccts already in operalion or unde~ 
construction will exploit .11hout 18.7 
laklts acres of the potenlial. A list of 
these projC<'ls it laid on Ihe Table of 
the House. [Placed in Library. Se. 
No. LT 3544172.1 The Slate Govern-
ments have proposed an outlay of 
"boUI Rs. 3R crores during Ihe Fourth 
Pilln on the schemes under construc-
tion. 

State Governmenls have already pre-
pared new schemes to henefit another 
5 lakh acres. ThC'y arc also investi-
galing funher projects and will under-
take them as an when investigations 
arc complete and resources become 
available for their implemenlation. 

I ... ss of export market for Jute 
In Australia and U.S.A. 

3901. SHRI RAM PRAKASH: Will 
the Minister of FOREIGN TRADE be 
pleased 10 slale: 

(a) Ihe reasons for losinc export 
markets [or Indian julc in Australia 
and Ihe Uniled Slales; and 

(It) the proposals before Govern-
ment to regain the markets. 

THE DEPUrv MINISTER IN THE 
MINISTRY OF FOREIGN TRADE 
(SHRI A. C. GEORGE): (a) The 
main reasons for decline in exports of 
jute goods to U.S.A. and Auslralia upto 
1970-71 were (i,l competiti,m from 
erstwhile East Pakistan. (ii.) competi-
tion from !;ynthctic~ and (iii) intrnduc-
lion of hulk handling mel hods. 

(b) Expons can be improVed bv reduc-
ing Ollr cost uf production and evolu-
tion of lighler fabrics which will be 
compeiitivc in price with synthetics. 
The yield of jute h:IS t(1 be increa~d 
from presenl low levels and reseanch 
intensified for new fabrics. These mat-
ten Arc constantly engaging Govern-
menl's attenlion. 




